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Abandoned Pakistani boats found in Sir Creek area

*287. SHRI HARIVANSH: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether it is a fact that a number of abandoned Pakistani boats have been

found in the nearby area of Sir Creek in the last two years; and

(b) if so, what steps are being taken to ensure that there is no repeat of 26/11
like attack?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) The details of seizure of abandoned boats by BSF in Sir Creek area of
Gujarat during last two years i.e. 2015, 2016 and current year 2017 (upto February)

are as follows:—

Year Seizure of abandoned boats
2015 04
2016 11
2017 (upto February) 04

(b) Coastal areas of the country are safeguarded by the police forces of the
respective Coastal States/UTs, which have jurisdiction of upto 12 nautical miles from
the coast, and by the Indian Coast Guard (ICG) and the Indian Navy, who have
jurisdiction over the entire maritime zone, upto 200 nautical miles, including the 12
nautical miles of territorial waters. Thus, there is adequate three-tier security for the

Coastal States of the country.
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Ministry of Home Affairs is implementing a Coastal Security Scheme (CSS) to
strengthen security infrastructure and capabilities of Police of Coastal States. Under
the scheme, Coastal States/UTs have operationalised 183 Coastal Police Stations
(CPSs), which are equipped with 23 jetties, 97 check posts, 58 outposts, 30 barracks,
204 boats, 280 four wheelers and 546 two wheelers. Coastal Security is reviewed
periodically with all stakeholders by National Committee for Strengthening Maritime
and Coastal Security (NCSMCS) against threats from the Sea.
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SHRI RAJEEV SHUKLA: Sir, I just want to know one thing from the hon.
Minister. When these terrorists are harboured through these boats, they land in

respective States, and, from there, they go to other parts of the country. Now, there
is a huge ambiguity. The National Coast Guard is saying that the State Government
is equally responsible, the State Police is responsible, and, the State Police always
puts the onus on the National Coast Guard and the Coastal Police. So, I want to
know from the hon. Minister as to who is actually responsible, whether it is the
National Coast Guard or it is the State Government.
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Special Central Assistance to tribal districts of Himachal Pradesh

*288. SHRIMATI VIPLOVE THAKUR: Will the Minister of TRIBAL AFFAIRS

be pleased to state:

(a) whether tribal districts of Himachal Pradesh have been provided Special

Central Assistance (SCA) during the last three years and the current year; and



